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HE A H TI IGH CO GUWAHATIT
(HIG H COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vII-r2s | 2oo$(ptJt I t o1 I A

Smti Jayashree Bora,
It. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Thc RcAistrar,

Gauhati High Court,
Aizawl Bench, Aizawl

Dated Guwahati the 7
)L
September,2024.

Casual leave

Your lettcr No.p.2O0 r2l 1 I 202 1-HC(AB)/25S dared 04.09. 2024

Yours faithfully,

s//-
]T. REGISTRAR (VIGITANCE)

tlS

Wrth reference to the abovc, i am directed to inform you that Smti. HelenDawngliani, District & sessions Judge, Aizawr rudiciar District, Aizawr has been granted harf daycasuar reave on 05.09.2024. A senior Judrciar offrcer avairabre at the station wourd remainin-charge of her Court and Officc during her absence.

MemONo. HC .vII-1 2st2008(Pt.lt 1 tlo -1tn A, dated 67 -01-?-o"<)Copy to:

1 . Smti Helen Dawngliani, District & Sessions
v2al he Projcct lr4anager, Gauhatt High Court.

Judge, Aizawl ludicial District, Aizawl
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